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#H interruptions)... Order. Pandeyji,
please sit down...(interurptions)...Order,
please.

¥ frerg PIR ¥ T SRR W
AOH T ogE B AE F wE

Jgemtt: o 7 et fEees S
F A H I TD F it will be removed
from the record.

T o PR W YW oA
3....(zE@am)...* ... (S9aa)

T TARRT WORT: 3 W @ AW B
Faw @ A TE E... (aEE)

o0t A ST TR ¥ Rt
a9 T & WRdAE SHE wE S ¢ SR
... (HEFEA) ...

DR. JINENDER KUMAR JAIN:
(interruptions)... This is the standard of this
debate. I repeat it...(interruptions)....
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Natarajanji, Pandeyji, please sit
down....(interruptions)... Just keep quiet, I
say. Jayanthi Natarajan, please sit down....
(interruptions)... 1 say, please keep quiet and
I am taking the action. You sit down.
Jayanthi, please sit
down...... (interruptions)...Dr. Sahib, one
minute. I will listen to everything, but the
point is

T GrA, 9 B A W e s
wiiees B, A s ¥R AN T A e
AN W figEm & 93 TR & ¥R § W W@
¥ oRE e A R W 3 3 ok I
[ F oA 3| R

. (TEEE) ...

I will handle it from the Chair. I am doing it.
Please take your seat.... (interruptions)...
Jayanthi, please take your seat. I will handle
it the way 1 want...Interruptions)...Please
keep quiet.

SHRIMATI JAYANTHI
NATARAJAN (Tamil Nadu): Madam, he
should apologise ...(interruptions)...
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DR. JINENDRA KUMAR JAIN: Madam,
please listen to my full sentence...
(interruptions)...

THE DEPUTY CHAIRMAN: I won't
allow...

DR. JINENDRA KUMAR JAIN: Madam,
please listen to my full sentence. I did not say
a word against any
Member...(interruptions)...I did not say a
word against any Member or party
(interruptions)

SHRI S.S. AHLUWALIA (Bihar): You
cannot use that word against anyone...
(interruptions)...

SHRI AJIT PXK. JOGI (Madhya
Pradesh): You cannot wuse that word
against anyone........ (interruptions)...

SHRI V. NARAYANASAMY:
Madam, you are allowing
it?... (interruptions)... Are you agreeing
with what he said?...(interruptions)...

THE DEPUTY CHAIRMAN: Mr.
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Jain, you might not have used it against
anyone. But the fact is that there are certain
standards of language to be used in this
House...(interruptions)...So, while I am presid-
ing, 1 will not allow such words to come on the
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SHRI V. NARAYANSAMY: Madam, he
should apologise to the House... (interrup-
tions)...
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TEH THEA A S 1 (FEaH)
record... (interruptions)...

DR. JINENDRA KUMAR JAIN: Madam,
I should be allowed to explain what I have
said...(interruptions)...

THE DEPUTY CHAIRMAN: Just a mi-
nute, please...(interruptions)...Just a minute,
please...(interruptions)...You said it to the
House... (interruptions)...

DR. JINENDRA KUMAR JAIN: But 1
should be allowed to explain what I have
said...(interruptions)...

SOME HON. MEMBERS: No. no...(inter-
ruptions)...

SHRI S.S. AHLUWALIA: Madam, he
should apologise to the House., .(interrup-
tions)...

DR. JINENDRA KUMAR JAIN: Madam,
I want to submit one thing..(in-
terruptions)..What 1 want to say is...(in-
terruptions)...\ should be allowed to explain
what I have said...(interruptions-i...Should I
say what [ have said'?...(interruptions)...

THE DEPUTY CHAIRMAN: No, no, I
wan't allow vou.. (mterrupnom)
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DR. JINENDRA KUMAR JAIN: I should

be allowed to explain what I have said...(inter-
ruptions)...
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SHRI S.S. AHLUWALIA: We do not want
his explaination. Madam. He should apologise
to the House...(interruptions)...

SHRIMATI JAYANTHI NATRAJAN:
Madam, he should apologise to the House-
...(interruptions)...

THE DEPUTY CHAIRMAN: Just a
minute...(interruptions)..Mr. Jain, 1 will not
allow you to use such words in the House.
You have to maintain the dignity of-the House
and you should apologise...(interruptions)...

DR. JINENDRA KUMAR JAIN: May I
explain?... (interruptions)...

SHRIMATI JAYANTHI NATRAJAN:
There is no explanation after having called us
as such... (interruptions)... You better
apologise... (interruptions)...

DR. JINENDRA KUMAR JAIN: T will
not...(interruptions)...

SHRIMATI JAYANTHI NATARAJAN:
Madam, in the Madhya Pradesh assembly they
criticized us like this...(interruptions)..\n the
Madhya Pradesh Assembly, they abused the
Congress(l) like this and in the Rajya Sabha
they are calling us., (interruptions)...The BIP
has made it a habit... (interruptions)...

THE DEPUTY CHAIRMAN: Just a mi-
nute , please...(interruptions)...
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Madam, they have accused us in the Madhya
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SHRIMATI JAYANTHI NATARAJAN: There
is nothing to laugh about it....(Interruptions)...

SHRI SIKANDER BAKHT: Just a minute. You
said that the BJP is making it a habit....(Interrup-
tions)...

THE DEPUTY CHAIRMAN: Who said it?...(/n-
terruptions)..

SHRIMATI JAYANTHI NATARAJAN: I said it
...(Interruptions)...
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SHRIMATI JAYANTHI NATARAJ AN: What
is he saying? ...(Interruptions)...
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NATARAJAN:
Madam...

THE DEPUTY CHAIRMAN: I will make my
observations if yon allow me to make my
observations. I will do that if (he Members permit
me to make my observations from the Chair.
(Interruptions)

DR. JINENDRA KUMAR JAIN: Please
Men...(Interruptions) Please listen to what I said.
You have no patience to listen to me.

SHRIMATI JAYANTHI NATARAJAN: I have
beard every word.

DR. JINENDRA KUMAR JAIN: You have tried
to put words into my mouth. I still want the Chair to
permit me to explain whatever I was trying to say.
(Interruptions) 1 do not mean any disrespect. I
would still request the Chair to permit me.
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House, you are welcome to come and sit in the
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&, w0 AN wE firz A

g |

SHRI V NARAYANASAMY: Madam...

THE DEPUTY CHAIRMAN: Mr.
Narayanasamy, please keep quiet.

SHRI V. NARAYANASAMY: Madam
the point...

THE DEPUTY CHAIRMAN: I say, please
keep quiet.

Dr. Jain, there are many issues which are
discussed in this House and you may like
them, you may dislike them, and you may
reply in the same language. But there is a
certain decorum of this House. We arc
subjected to certain responsibilities, not as
Chair alone but as Members also. There are
certain words which we may not use. They
might be in a dictionary also. There are
certain phrases which you might be speaking
anywhere, in the best of the places. But there
are certain values we have to maintain
ourselves. And in the spirit of that, your
Leader said, you have withdrawn your word.
But if you say...(Interruptions) Okay. If he
says, he is sorry, you would not become small
in anybody's eyes. If the Members feel, you
say sorry, you will never do it.

SHRI MURASOLI MARAN (Tamil
Nadu): He has withdrawn.

DR. JINENDRA KUMAR JAIN: Madam,
let me explain. (Interruptions) Just a minute.
Madam, when a Member gets up to speak
something in the House, he has a right to
make his point. While I was speaking, 1 was
interrupted. I was not allowed to say what I
wanted to say...

THE DEPUTY CHAIRMAN: Just a
minute. You were making your point without
my permission.

DR. JINENDRA KUMAR JAIN: Please
listen. Please let me say what I wanted to say.

THE DEPUTY CHAIRMAN: I will allow
you to say what you want to say. But I want
to mention one thing to you and to everyone.
If anybody is making a

[11 MARCH 1992]
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point and if you have any objection, you take the
permission of the Chair and raise your
objection. You or the other Members just get up
on both sides of the House without the
permission of the Chair, and you expect the
Chair to give you protection, to give you
permission to explain? It is not possible. So, if you
feel that your feelings were hurt by some
allegation or some statement made by the
Members, you could ask the permission, and as I
said, you can repudiate the charges. But using
certain words and phrases is not proper for the
House. And that is all I want to tell you.

DR. JINENDRA KUMAR JAIN: Will
you

allow me now? _ _

e g - .

THE DEPUTY. CHAIRMAN: I will allow
you. & swER qu *w %M

DR. JINENDRA KUMAR JAIN: Madam,
let me at the outset assure you and this hon. House
that myself and my Party have greatest respect
for the House. We have a code of ethics. And
the BJP Members always adhere to the code of
ethics. To give you one example...

SHRI S.S. AHLUWALIA: You feel sorry
or not? You say that.

THE DEPUTY CHAIRMAN: Let him say a

word and then...
M grmim o : T

gt
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THE DEPUTY CHAIRMAN: Let him say
sorry in his own way; doesn't matter. He will say
sorry. (Interruptions) Now, let us...(Interruptions)
We have to run the House every day, not just
today. Such happening should not take place in the
House.

DR. JINENDRA KUMAR JAIN: Madam, let
me explain my point. Now, India is a democratic
country. In a democratic country, our Party has
taken a clear-cut stand on nationalism. And
certain issues which we plead, we have a right to
place before this House.

THE DEPUTY CHAIRMAN: The matter is
about the language in the House, not about
nationalism.

DR. JINENDRA KUMAR JAIN: I gave a
patient hearing and I request you to hear me.
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THE DEPUTY CHAIRMAN: I allow you
to speak. Members are agitated at a particular
language or the word or the phrase you used.

DR. JINENDRA KUMAR JAIN: You
kindly don't be agitated on what I am
saying... (Interruptions)

SHRI S. S. AHLUWALIA: We don't want
to listen to all that. We only want to know
whether he is feeling sorry or not; just one
word. ..(Interruptions)

DR. JINENDRA KUMAR JAIN: Members
here are constantly interrupted; they are not
allowed to have their say... (Interruptions)

SHRI S.S. AHLUWALIA: This is very
bad... (Interruptions)

THE DEPUTY CHAIRMAN: I think we
will decide that later on....

DR. JINENDRA KUMAR JAIN: They go
out of way, and it is my duty as the BJP
Member of Parliament not to allow them like
this. I do not speak for myself. Yesterday, the
DMK Members were not...

THE DEPUTY CHAIRMAN: We are not
discussing

that. ]

DR. JINENDRA KUMAR JAIN: Yesterday,
DMK Members were attacked and we protested
against that also. The other day, there was
attack on another Member and we protested
against that also. We are for the decorum of the
House but some Members have taken into their
head to run and destroy the decorum of the
House. I want to make it clear that as a dutiful
Parliamentarian, I owe it to the House not to
allow things which are not to be spoken in this
House.... (Interruptions).

SHRI S. S. AHLUWALIA: That means he
will bully everybody! This is too much...
(Interruptions)

SHRI SYED SIBTEY RAZI (Uttar Pradesh):
It is for the Chair...(Interruptions)

DR. JINENDRA KUMAR JAIN: Let them
fight us in other ways but to abuse the BJP
everytime...

THE DEPUTY CHAIRMAN: Dr. Jain, we
have got other business now and we have to
have the special mentions. Members were
agitated not only on my right but a lady Member
on the left also, and including myself. In my
opinion also it was not called for and if you said
it in anger, you would not become small if you
feel sorry.

*Expunged as rdered by the Chair.
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DR. JINENDRA KUMAR JAIN: It is not a
question of saying something; it is a question of
doing a duty. Some people are allowed to go
scot-free after they make all kinds of baseless
allegations. Shall we tolerate that? Yesterday
they attacked DMK Members. Should we allow
that? That day they attacked Mr. Raj Mohan
Gandhi. Should we allow that?

THE DEPUTY CHAIRMAN: Don't stretch
my patience any more. Don't stretch it too
much. There have been instances in this House
where on behalf of Members I have apologised
from the Chair for things which I have not done.
I have apologised. It does not really make you
small; it. makes you big if you say "If the feelings
of the people and the Members here are hurt, I
am sorry."

DR. JINENDRA KUMAR JAIN: I have
already done that.
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SHRI SIKANDER BAKHT: Madam, how
can he take the name of a person who is not
here to defend himself? What
is this?

TqEGls: gt s, IR S seAeT W
B ar e ? 6w W T W owm gE
# FHE A ww e F et Al = wd
3,

o T TR UBE, I FEEd ¥ oW
. (=mEwa

order?
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DR. JINENDRA KUMAR JAIN: Madam,
will you allow me a point of order?
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THE DEPUTY CHAIRMAN:
Shrimati Satya Bahin, I have not
permitted  you. Please sit down.
(Interruptions) What is your point of
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DR. JINENDRA KUMAR JAIN: I am on a
point of order. The hon. Member has said
about Adivasis. Secondly, he has used the
words, 'conversion from Christianity to
Hindus'. It is a matter of fact that Christianity
is only 2000 year old. If the people....
(Interruptions)

T TWEHT qES: deSedle et T8 T A
FEm owm R L.

THE DEPUTY CHAIRMAN: There is no
point of order. This is no point of order. It is a
point of explanation. You can ask for a
special mention and explanation tomorrow,
not today. (Interruptions). No, there is no
point of order. Yes, Shrimati Sarala
Maheshwari.
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THE DEPUTY CHAIRMAN: I am not
permitting. Shrimati Sarala Maheshwari.
(Interruptions).

THE DEPUTY CHAIRMAN: Nothing
from now is going on record. I am not
allowing.

DR. JINENDRA KUMAR JAIN:'

THE DEPUTY CHAIRMAN: I will not
allow you like this. If you feel that you have
to make an explanation, ask for an
explanation and go ahead, not today.
(Interruptions). 1 am not allowing any
spashtikaran. (Interruptions).
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therewill

be no end to the discussion because definitely
you are not going to like what he said and he
is going to like what you say. (Interruptions).
After my ruling nothing is going on record.

Shrimati Sarala Maheshwari.

SHRI JINENDRA KUMAR JAIN:*
Need to Celebrate Birth Centenary of

Pandit Rahul Sankrityayan
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Not recorded.

[RAJYA SABHA]
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